
77 Written Answens ASADHA 16, 1920 ($aka) to UU8IIIIona 18 

2 3 K8npur HydeI Pro)ecWtNn In Orteee 

3063. SHRI UPENOAA NA TH NAY AI( : Will the 
3. Bihar Patna PRIME MINISTER be pleaaed to atate: 

4. Goa Panajl (a) whether the Government have deolded to 
undertake the KIf1PUI' HydeIProject/dem 0\0W the rMr 

5. Gujarat Ahmedabad BaItarenI neIf' Buudevpur In the dIItrioI Keonjhar, Orilla; 

(b) If so, the amount requtred to complete the job; 
6. Jammu & Kashmir Jammu and 

Srinagar 
(e) the tflne by which 1M projec:I/dam II likely to be 

7. Kamataka Bangalore completed? 

THE MINISTER OF STATE IN THE MINISTRY OF a. Kerala Cochin AGRICULTURE (SHRI SOMPAL) : (a) to (c) V.. Sir. 
Kozhlkode The Government of Oriau have taken up woli( of ~r 
Trivandrum Irrigation projec:tJDam over the river BaIta,.nl In Keonjhar 

district. The latest estimated cost of the project It 
9. Madhya Pradesh Bhopal Rs. 318.91 cro ...... The Headworks a .. likely to be 

completed during IXth Plan and the balance work will 

10. Maharashtra Mumbal spill over the Xth Plan. 

Nagpur ReMIYatlon Policy 
Thane 

3054. SHRI BACHI SINGH AAWAT BACHDA : Will 
11. Orissa Bhubanashwar the PRIME MINISTER be pteued to state: 

12. Punjab Jalandhar (a) whether the Department of Personnel and Training 
has Issued directions to Mlnletriea/Departmente of 

Rajasthan Jalpur 
Govemment of india for not following the ordera iIIued 

13. by National CommIeaion for SCISTs even though the 
ordera a.. just for implementation of r ... rvation poIIc:y 

14. Tamil Nadu Madras at per the ordara of DOPT: 
Trichy 

(b) if 80, the reasons therefor; 
15. Union Territory of Chandigarh 

Chandigarh, . (c) whether the Department of Telecom I. not 

Punjab, H8IYana & following the ordera ltlued by the commllllon for proper 

Himachal Pradesh implementation of reservation policy In ITS Group 'A' and 
Civil Wing .. per the orders of Department of P.~ 

16. Union Territory of New Delhi 
and Training; and 

Delhi, District (d) if 80, the detaIIa of theM ordeft and the time by 
of Gurgaon, Faridabac which these ordera are likely to be impIemerUd? 
Rohtak and 
Sonepat In Haryana THE MINISTER OF STATE IN THE MINISTRV OF 

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
17. Uttar Pradesh BareIIIy AND MINISTER OF STATE IN THE MINISTRY OF 

GhaZiebad FINANCE (BANKING, REVENUE AND INSURANCE) 
Lucknow (SHRI KADMaJR M.R. JANARTHANAN) : (a) and (b) 

MiniatrieslDepartmenla of lncIa have been ..,.,need of 

18. West Bengal CaI8ulta the Supreme Court judgement hoking that the National eon., 1.II.n for SchecUed c.tea and Scheduled TftbM 
hae no power of granIIng Injunction, whether ~ry 


